FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation Process)
Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF

AVJ INFRASTRUCTURE PRIVATE LIMITED

SI. No.| PARTICULARS DETAILS
1. | Name of corporate debtor AV Infrastructure Private Limited
2. | Date of incorporation of corporate 2157 July 2008
debtor
3. | Authority under which corporate debtor| Registrar of Companies - Delhi
is incorporated/ Registered
4. Corporate Identity No. / Limited U45400DL2008PTC181118
Liability Identification No. of
corporate debtor
5. | Address of the registered office and Khasra no. 432, Siraspur Gurudwara Market, Badli
principal office (if any) of corporate | D€l North West, Delhi-110042
debtor
6. | Date of closure of Insolvency 28" March 2020 but deemed to continue till
Resolution Process Liquidation Order dated 6™ November 2020
passed by the Adjudicating Authority (uploaded on
NCLT website on 9" November 2020)
7. | Liquidation commencement date of 6™ November 2020 ((Liquidation Order dated
corporate debtor 6/11/2020 uploaded on NCLT website on 9™
November 2020)
8. | Name and registration number of the Mr. Brijender Singh Deswal
insolvency professional acting as IBBI/IPA-003/1P-N00002/2016-17/10021
liquidator
9. | Address and e-mail of the C-122, New Rajendra Nagar, New Delhi-110060
liquidator, as registered with the Email: brijender@deswal.com
Board
10. | Address and e-mail to be used for Address: 9'122' New Rajendra Nagar,
correspondence with the liquidator New Delhi — 110060
Email: liquidation.avjinfrastructure@gmail.com
Phone: 9811414181
11. | Last date for submission of claims 6" December 2020

Notice is hereby given that the National Company Law Tribunal, Principal Bench, New Delhi
has ordered the commencement of liquidation of the AVJ Infrastructure Private Limited on 6"
November 2020 ((Liquidation Order dated 6/11/2020 uploaded on NCLT website on 9
November 2020)

The stakeholders of AVJ Infrastructure Private Limited are hereby called upon to submit their

claims with proof on or before 6™ December, 2020, to the liquidator at the address mentioned
against item No.10.

The financial creditors shall submit their claims with proof by electronic means only. All other
creditors may submit the claims with the proof in person, by post or by electronic means.

Submission of false or misleading proof of claims shall attract penalties.

Name and signature of liquidator
Date and place:

LR oSeg voe-P

Brijender Singh Deswal
10 November 2020 , New Delhi



mailto:brijender@deswal.com
mailto:liquidation.avjinfrastructure@gmail.com
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HIMADRI CREDIT & FINANCE LIMITED
CIN : L65921WB1994PLC062875
Regd.Off : 23A Netaji Subhas Road, 8" Floor, Kolkata - 700 001.
Email: hefl@himadri.com, Website: www.himadricreditin Ph No: (033) 2230-4363/ 9953
Extract of Unaudited Financial Results for the quarter and six months ended September 30, 2020

FORM B
PUBLIC ANNOUNCEMENT
(Regulation 12 of the Insolvency and Bankruptcy Board of India (Liquidation
Process) Regulations, 2016)
FOR THE ATTENTION OF THE STAKEHOLDERS OF
AVJ INFRASTRUCTURE PRIVATE LIMITED

(Rs. in Lacs)
[ HIMACHAL PRADESH st Quarter Ended Year to Date Ended | Year Ended :'- PARTICULARS DETAILS
| , Particulars 30.09.2020 | 30.06.2020 | 30.09.2019 | 30.09.2020 | 30.09.2019 | 31.03.2020 o
N . V9.,
ore TR InPlilNB‘:'_ll_FA\_:_\:gﬁlf:%g EBF:gg-I(-nﬂ:EI;IT o {Unaudited)| (Unaudited) | (Unaudited) | (Unaudited)| (Unaudted) | (Audited) 1. Name of corporate deblor AVJ Infrastructure Private Limited
; 1| Total income 37.02 37.10 49.73 7412 84.42 156.19 2. | Date of incorporation of corporate debtor | 21ST July 2008
No. PW.CHD.CB.Tender/2020 7758-7858 Dated : 29.10.2020 2 et Profit] (Loss) or e paiod (ooore ax. xcaptond! 3. | Authority under which corporate debtor is | Registrar of Companies - Delhi
The Executive Engineer HPPWD Chopal District Shimla H.P. on behalf o ’ incorporated/ Registered
of Governor of H.P invites the online bids on item rate, in electronic andlor extraordinary items) (238) (0-83) 1478 | (321 1561 14.96 4. | Corporate Identity No. / Limited Liability | U45400DL2008PTC181118
tendering system, in 2 Cover System for the under mentioned work from 3 | Net Profit/ (Loss) for the period after tax (before exceptional Identification No. of corporate debtor
the eligible and approved contractors/Firms registered with HPPWD andlor extraordinary items) (2.50) (1.16) 8.88 (3.66) 9.36 512 5. | Address of the registered office and Khasra no. 432, Siraspur Gurudwara Market, Badli
Department. 4| Net Profit/ (Loss) for the period after ax (afer exceptiona principal office (if any) of corporate debtor | Delhi North West, Delhi-110042
51, | Name of Work Estimated | Starting | Eamest | Deadline T 6. |Date of closure of Insolvency Resolution | 28" March 2020 but deemed to continue il
No Cost date for Mgney fc_:r ) and/or extraordinary items) (2.50) (1.16) 8.88 (3.66) 9.36 5.12 Process Liquidation Order dated 6% November 2020
downlo:d- {In RS.] sul;fmlszmn 5 | Total Comprehensive Income for the period/year (comprising passed by the Adjudicating Authority (uploaded on
1 - - '"in ' - 3' 5 et profit afte tax and other comprehensive income after tax) 485.81 164029 | (218330) | 212610 | (3,32682) |(8,219.18) NCLT website on 9" November 2020)
" " " 7. | Liquidation commencement date of 6t November 2020 ((Liquidation Order dated
1] Routine maintenance under| 8409500)- | 06.1.2020 | 1185007 | 28.11.2020 6 | Paid up Equity Share Capital 300.02 300.02 300.02 300.02 300.02 300.02 corporate debtor 6/11/2020 uploaded on NCLT website on 9%
performance based o 7 | Other Equity 3,135.49 November 2020)
maintenance contract (PBMC) 8 | Earnings Per Equity Share (before and after extraordinary 8. [ Name and registration number of the Mr. Brijender Singh Deswal
?cf,analllgian%pfg] EEES?OF(ES?#! items) (of Rs. 10/- each) (not annualised) insolvency profess.mnal act.lng.as liquidator IBBI/IPA-OOS/IE-N00002/2016—17/10021
R c'utt ine repa t‘er an d Basic & Diluted (Re.) (0.08) (0.04) 030 | (012 0.31 017 & f;"g‘f;fj;g'm{';g'g%:&e liquidator, as g;;fgmgggj;mg;mew Delhi-110060
maintenance in between km. : !
NOTES :- 10. | Address and e-mail to be used for Address: C-122, New Rajendra Nagar,

R.D. 70/0 to 90/0})

The bidders are advised to submit the hard copdy of documents submitted
online for the separate tender after next day of deadline date of bid. Other
details of tender from the department website www.hptenders.gov.in.
Executive Engineer
HPPWD Division Chopal
District Shimla H.P on behalf of
Governor of Himachal Pradesh

New Delhi - 110060

Email: liquidation.avjinfrastructure@gmail.com
Phone: 9811414181

11. | Last date for submission of claims 6f December 2020

Notice is hereby given that the National Company Law Tribunal, Principal Bench, New Delhi has
ordered the commencement of liquidation of the AVJ Infrastructure Private Limited on 6"
November 2020 (Liquidation Order dated 6/11/2020 uploaded on NCLT website on 9" November
2020)

The stakeholders of AVJ Infrastructure Private Limited are hereby called upon to submit their

1) The above results were reviewed by the Audit Committee and approved by the Board of Directors at their respective meetings held on 09.11.2020. The correspondence with the liquidator
Statutory Auditor have carried out a limited review on the above financial results for the quarter and six months ended 30 September 2020.

2) The Company is primarily engaged in the business of investing and financing and accordingly there are no separate reportable segment as per IndAS - 108
"Operating Segment".

3) The above is an extract of the detailed format of Un-audited Financial Results filed with the Stock Exchanges under Regulation 33 of the SEBI (Listing
Obligations and Disclosure Requirements) Regulations, 2015. The full format of the Un-audited Financial Results are available on the websites of Stock
Exchanges at www.cse-india.com and on the Company's website at www.himadricredit.in.

4243/20-21

On behalf of the Board of Directors

Anurag Choudhary claims with proof on or before 6" December, 2020, to the liquidator at the address mentioned
Sd/- againstitemNo.10.
FORM B Place : Kolkata Director The financial creditors shall submit their claims with proof by electronic means only. Al other

PUBLIC ANNOUNCEMENT (DIN: 00173934)

(Regulation 12 of the Insolvency and Bankruptcy Board of India
(Liquidation Process) Regulations, 2016)

FOR THE ATTENTION OF THE STAKEHOLDERS OF
BHATIA GLOBAL TRADING LIMITED

PARTICULARS DETAILS
Name of Corporate Debtor Bhatia Global Trading Limited
2 [Date of incorporation of corporate | 28th August, 1991
debtor
3 | Authority under which corporate
debtor is incorporated/ registered
4 | Corporate identity number / limited
liability identity number of corporate
debtor
5 | Address of the registered office and
principal office (if any) of corporate
debtor
6 [Date of closure of Insolvency
Resolution Process
7 |Liquidation commencement date of
corporate debtor
8 [Name and registration number of the|
insolvency professional acting as
liquidator
9 | Address and e-mail of the liquidator,
as registered with the Board

creditors may submit the claims with the proofin person, by post or by electronic means.
Submission of false or misleading proof of claims shall attract penalties.

Name and signature of liquidator : Brijender Singh Deswal
Date and place: 10 November 2020, New Delhi

Dated : 09.11.2020

Registrar of Companies, Gwalior, India, under the
Companies Act, 1956
U60200MP1991PLC006626

BCC House, 8/5, Manoramaganj, Navratan Bagh
Main Road, Indore, MP- 452001

maithan alloys Itd

CIN : L27101WB1985PLC039503
Regd. Office: ‘Ideal Centre’, 4th Floor, 9, AJC Bose Road, Kolkata — 700 017
e-mail: office@maithanalloys.com, website: www.maithanalloys.com
Ph: 033-4063-2393 Fax: 033-2290 0383

19th November, 2017

22nd October, 2020

(Order received on 09th November, 2020)

Name~- Prawincharan Prafulcharan Dwary

Reg No- IBBI/IPA-002/IP-N00331/2017-2018/10937}

Reg. Add — 407, Akchhat Tower, Pakwan Cross
Road, S.G. Highway, Bodakdev,Ahmadabad,
Gujarat ,380015. Email - dwaryprawin@gmail.com
9B, Vardan Tower, Nr. Vimal House, Lakhudi Circle,
Navrangpura, Ahmadabad, Gujarat -380014

Email — liquidation.bhatia@gmail.com

EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30 SEPTEMBER 2020.

10 [Address and e-mail to be used for

correspondence with the liquidator < in Crores

11 | Last date for submission of claims | 09th December, 2020 STANDALONE CONSOLIDATED
Notice is hereby given that the National Company Law Tribunal, Indore Bench at Ahmedabad Court 1
has ordered the commencement of liquidation of the Bhatia Global Trading Limited on 22nd October, Quarter Ended Half Year Ended Year Ended Quarter Ended Half Year Ended Year Ended
2020 (Order received on 09th November, 2020). sl . 30-Sep-20 | 30-Jun-20 | 30-Sep-19 | 30-Sep-20 | 30-Sep-19 | 31-Mar-20 | 30-Sep-20 | 30-Jun-20 | 30-Sep-19 | 30-Sep-20 | 30-Sep-19 | 31-Mar-20
The stakeholders of Bhatia Global Trading Limited are hereby called upon tosubmit their claims with No Particulars [ynaudited [ Unaudited [ Unaudited | Unaudited | Unaudited | Audited | Unaudited | Unaudited | Unaudited| Unaudited| Unaudited| Audited
proofon orbefore 09th December, 2020, tothe iquidator atthe address mentione againstftem No. 1| Total income from operations 40913 | 26559| 469.70| 674.72| 95550| 183088 | 409.13[ 26559 | 469.70| 674.72]  955.50] 1,830.88
The financial creditors shall submit their claims with proof by electronic means only. All other 2 | Net Profit/ (Loss) for the period
creditors may submitthe claims with the proof in person, by post or by electronic means. . .
Submission of false or misleading proof of claims shallatiract penalties. (before Tax and/or Exceptional items) 70.64 44.86 53.23| 115.50 12295 279.14 70.69 44,92 53.25 115.61 122.99| 279.26
) Sd/- 3 | Net Profit/ (Loss) for the period
Date: 0t November 2020 Liuicaty ot B Gl Tt Limtod before Tax (after Exceptional items) 7064 | 4486) 5323| 11550 | 12295| 27944 | 7069 4492 5325| 11561 122.99] 27926
Place: Ahmedabad Reg. No- IBBI/IPA-002/IP-N00331/2017-2018/10937 4 | Net Profit / (Loss) for the period after
Tax (after Exceptional items) 54.89 35.13 41.86 90.02 94.00f 221.90 54.94 35.16 41.92 90.10 94.08| 222.02
WTLINIITED 5 | Total Comprehensive Income for the
CIN : L28129MH19Ex84PL0032008 per!od [Comprising Profit / (Loss) for the
612, V. K. Industrial Estate, 10-14 Pais Street, Byculla (West), Mumbai-400 011 period ( after tax) and Other
Tel. No. (022) 23075677 / 23074585, Fax No. (022) 23080022 Comprehensive Income (after tax)] 53.91 33.25| 42.08| 87.16 93.57| 22165 53.96|  33.28 4214 87.24 93.65| 221.77
Email : info@rishitechtex.com Website : www.rishitechtex.com - -
6 | Equity Share Capital (Face Value of
(I Lacs) Rs.10/- per share) 29.11 29.11 29.11 29.11 29.11 29.11 29.11 29.11 29.11 29.11 29.11 29.11
Quarter Ended Six Months Ended Year Ended - -
i 7 | Reserves (Excluding revaluation reserve)
Particulars 30.09.2020 | 30.06.2020 | 30.09.2019 | 30.09.2020 | 30.09.2019 | 31.03.2020 . ]
Unaudited | Unaudited | Unaudited | Unaudited | Unaudited | _Audited as shown in the Audited Balance Sheet
Revenue from Operations 1998.71| 70028 | 1783.86| 2698.99 | 3646.56 | 7622.39 of the previous year 1,270.30 1,263.11
Profit / (Loss) before Exceptional ltem and Tax 32.70 | -151.20 21.97| -118.50 100.71 221.54 8 | Eamings Per Share (Face Value of
Profit / (Loss) before Tax 32.70 | -151.20 21.97| -118.50 100.71 221.54 Rs. 10/- each) (not annualised) -
Profit/ (loss) for the period . 3270 -151.20) 21591 -11850} 7633] 99.66 1. Basic : (in Rs.) 18.86 1207| 1438  30.92 3229 76.22 18.87|  12.08 14400 3095 3232 7627
;‘;‘3'ucpf"e‘;‘j:;:‘]j:’eec'ggﬁgl‘e for the period 8292| -15088| 21.47| -11828] 75591 98.97 2. Diluted : (in Rs.) 18.86 1207| 1438|3092 3220|7622 1887|  1208|  1440| 3095| 3232 7627
(Face Value of % 10/- each) 739.10 739.10 739.10 739.10 739.10 739.10 NOTES :
Other Equity 1,880.17 1. The above is an extract of the detailed format of Financial Results for the quarter and half year ended 30 September 2020 filed with the Stock Exchanges under
Eamnings per equity share Regulation 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations 2015 as modified by Circular No. CIR/CFD/FAC/62/2016 dated 5 July 2016
(Face Value  10/- each) read with other relevant rules issued thereunder. The full format of the Standalone and Consolidated quarterly and half yearly financial results are available on the
Basic 0.44 -2.05 0.29 -1.60 1.03 1.35 website of BSE and NSE at www.bseindia.com and www.nseindia.com, respectively and on the Company’s website at www.maithanalloys.com.
Diluted 0.44 -2.05 0.29 -1.60 1.03 1.35 2. The above results have been reviewed by the Audit Committee and subsequently approved by the Board of Directors of the Company at their respective meetings
otes: ) . o held on 7 November 2020 and 9 November 2020. The Statutory Auditor of the Company has carried out a Limited Review of the aforesaid results.
1. The above is an extract of the detailed format of Unaudited Financial Results for the Quarter and Half year ended September 3. Previous quarter figures have been rearranged / regrouped, wherever necessary, to make them comparable with those of current quarter.
30, 2020, filed with the Bombay Stock Exchange under Regulation 33 of the SEBI (Listing Obligations and Disclosure
Requirements) Regulations, 2015. For MAITHAN ALLOYS LIMITED
2. These Results have been reviewed by the Audit Committee and approved by the Board of Directors at their meeting held on sd/-
9" November 2020. . ' S.C. Agarwalla
3. These Results have been prepared in accordance with the Companies (Indian Accounting Standards) Rules, 2015 (Ind AS) Place A Kalyaneshwari Chairman & Manaain gDirector
prescribed under Section 133 of the Companies Act 2013 and other recognised accounting practices and policies to the Date : 9 November 2020 ging
extent applicable.
4. The previous period’s figures have been regrouped / rearranged / reclassified wherever necessary.
5. The full format of the above Financial Results are available on the Stock Exchange website and on www.rishitechtex.com.
For RISHI TECHTEX LIMITED
- AN - ”
Abhishek Patel
Place: Mumbai Managing Director FI VE”I
Date : 09.11.2020 DIN: 05183410

Rameshwar Media

NORTHERN ARC CAPITAL LIMITED

CIN: U65910TN1989PLC017021
Regd. Office: IITM Research Park, Phase I, 10" Floor, Kanagam Village, Taramani, Chennai - 600 113

ENGINEERING & INDUSTRIES LTD.

Statement of Consolidated Unaudited Financial Results for the Quarter and Half Year ended September 30, 2020

(% in lakhs, except per share data)

Statement of unaudited standalone financial results for the half year ended 30 September 2020 i CMontlistendad SMonthalended O
" " Particulars 30-Sep-2020 | 30-Sep-2019 | 30-Sep-2020 | 30-Sep-2019 | 31-Mar-2020
(INR in Lakhs, except per equity share data) - B T I .
naudite naudite naudite naudite e
Sl. Particul Half year ended Half year ended Year ended - (Unaudited) | _(Unaudited) | _(Unaudited) | (Unaudited) (Audited)
No. articulars 30 September 2020 | 30 September 2019 | 31 March 2020 Total Income from operations 116839 94796 239220 187335 443663
1 | Total Income from Operations 31,646.35 28,339.11 59.878.41 Net Profit/(loss) for the period (before tax and Exceptional items) 5108 16787 18025 21480 44561
2 | Net Profit for the Period (before Tax, Exceptional and/ or Extraordinary Items) 3,851.69 7,208.15 13,063.83 Net Profit/(loss) for the period before tax (after Exceptional items) 5108 16787 18025 21480 44561
3 | Net Profit for the period before Tax, (after Exceptional and/or Extraordinary Items) 3,851.69 7,208.15 13,063.83 Net Profit/(loss) for the period after tax (after Exceptional items) 3118 11830 11493 15236 33512
4 | Net Profit for the Period after Tax, (after Exceptional and/ or Extraordinary Items) 2,875.77 4,468.95 8,961.93 — -
o . - ) ; Total comprehensive income for the period
5 | Total Comprehensive income for the period [Comprising profit for the period C ising Profit(loss) for th iod (after t
(after tax) and other comprehensive income (after tax)] 343821 4,815.19 9,284.03 [ omerising Prof h( oss) for the perc (after tax) 1o o 1560 5151 13200
6 | Paid-up Equity Share Capital 8,747.79 8,421.68 8,747.79 an _°‘ ST CompreTiensive Income (after tax)]
7 | Reserves (excluding Revaluation Reserve) 144,305.39 115,869.81 140,534.09 Equity share capital 2479 2479 2479 2479 2479
8 | Net Worth (Equity and Preference Share Capital + Reserve and Surplus excluding Other equity 131387
Revaluation Reserve) 153,053.18 124,291.49 149,281.88 Eamings per share of € 1/~ each (not annualised)
9 | Paid-up Debt Capital / Outstanding debt - - - 95 pe
10 | Outstanding Redeemable Preference Shares - - - (a) Basic (in3) 1.26 4.68 464 5.97 13.32
11 | Debt Equity Ratio (Refer Note b) 1.93 2.56 1.96 (b) Diluted (in ) 1.26 468 4.64 5.97 13.32
12 | Earnings per share (of Rs. 10 each) (not annualised)
Basic 3.29 5.46 10.67 Notes:
Diluted 246 411 7.55 otes: o ) )
13 | Capital Redemption Reserve 2,660.00 2,660.00 2,660.00 1. Summarised Standalone Unaudited Financial Performance of the Company is as under : (% in lakhs)
14 | Debenture Redemption Reserve (Refer Note c) NA NA NA 3 Months ended 6 Months ended Year ended
15 | Debt Service Coverage Ratio (Refer Note d) NA NA NA Particulars
16 | Interest Service Coverage Ratio (Refer Note d) NA NA NA 30-Sep-2020 | 30-Sep-2019 | 30-Sep-2020 | 30-Sep-2019 | 31-Mar-2020
Not (Unaudited) | (Unaudited) | (Unaudited) | (Unaudited) (Audited)
otes
a. The SI. No. 1 to 8 and 12 are extracts from the detailed format of unaudited standalone financial results for the half year ended 30 September 2020 filed with the stock exchange under Total Income from operafions 16473 94850 238717 186998 442357
Regulation 52 of the SEBI (Listing and Other Disclosure Requirements) Regulations, 2015. The full format of the unaudited standalone financial results for the half year ended 30 September Profit/(loss) before tax 5000 15591 17383 20091 42144
2020 are available on the websites of the stock exchange and the Company. Profit(loss) after tax 3055 10700 11295 13913 30748
Debtequity ratiois calculated as (Long-term borrowing + Short-term borrowings) / Net worth) Total hensive | 3255 10700 11295 13913 32652
Debenture redemption reserve is not required in respect of privately place debentures in terms of Rule 18(7)(b)(ii) of Companies (Share Capital and Debenture) Rules 2014. otal comprenensive income

Debt service coverage ratio and Interest service coverage ratio is not applicable for Non Banking Finance Company (NBFC) and accordingly no disclosure has been made. 2.
The unaudited standalone financial results for the half year ended 30 September 2020 have been reviewed by the Audit Committee and subsequently approved by the Board of Directors at
their respective meetings held on 9 November 2020. The above results have been subjected to limited review by the statutory auditors of the Company. The auditors have issued an unmodified
review report.

f. The above financial results of the Company have been prepared in accordance with Indian Accounting Standards ('Ind AS') notified under the Companies (Indian Accounting Standards)
Rules, 2015 as amended from time to time, prescribed under section 133 of the Companies Act 2013 ('the Act') read with relevant rules issued thereunder and the other accounting principles
generally accepted in India. Any application guidance/ clarifications/ directions issued by the Reserve Bank of India or other regulators are implemented as and when they are issued/
applicable.

g. In compliance with Regulation 52 of the Securities Exchange Board of India (“SEBI”) (Listing Obligations and Disclosure Requirements) Regulations 2015, review of these unaudited
standalone financial results for the half year ended 30 September 2020 have been carried out by the Statutory Auditors of the Company.

h.  Previous period's/ year's figures have been regrouped / reclassified wherever necessary, to conform with the current period presentation.

The above is an extract of the detailed format of Financial Results for the Quarter and Half Year ended September 30, 2020 filed with the Stock
Exchanges under Regulation 33 of the SEBI (LODR) Regulations, 2015. The full format of the Financial Results for the Quarter and Half Year
ended September 30, 2020 are available on the websites of Stock Exchange(s) (www.bseindia.com and www.nseindia.com) and on the website of
Company (www.trivenigroup.com).

® 2 o0 o

For Triveni Engineering & Industries Limited
Sd/-

Dhruv M. Sawhney

Chairman & Managing Director

Place: Noida
Date: November 9, 2020

Regd. Office: Deoband, Distt. Saharanpur, Uttar Pradesh-247 554
Corp. Office: 8" Floor, Express Trade Towers, 15-16, Sector-16A, Noida, U.P. - 201 301

Kshama Fernandes
Director & CEO

Place: Chennai

Date: 9 November 2020 Website: www.trivenigroup.com | CIN: L15421UP1932PLC022174
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CORRIGENDUM MNOTICE
T VIS HVAS PEOJECTE LIMITED ] |In the E-Auction Notice published in our

o
BRANCH . e e L dition dated 08.11.2020 in SI. No. 2. M/
Bank Of India e TSTTd S12157ed b l:,| punjab national bank (Formery known os Mefcom Ageo Indusires Limie] il L
Bank Street Branch, 2631, Bank Street Karol Bagh STREET - 2 ooy rofiom it o i FLaT 11|:ﬁ‘,|_111]“ chraé Pduﬂxu.a. Tmrlﬁt 4 RAEJEh I:IH.Eﬁ. F'LI'..ﬁ._l%E NEW DELHI- 110008 :;’QI';HE ﬂ:ﬁrﬂfm ?:wffjﬂ;ﬂ as under, Other
; = i J ] i STANDALOMN DITED FINANCIAL RESUL -
New Delhi- 110005 | BAD CO New Delhi, 4t Floor Rajendra Shawan Rijendra Flace New Deli FOR THE QUARTER AND HALF YEAR ENDED 30.09.2020 _— Published as | Should be read as
' a i : - 2 {Amount in Lakh))
POSSESSION NOTICE (for Immovable Property) B o (ouseieening & vaniennce I Fogremt T P Vool oo dun| Provpus| o 35.97.990.00 Re 3030.178.53
L} ona BAE InWiRs {ning 5 m . g B COMracions Sp=CIBlE o, naing! 5 Hqure Iqures Far u 1354 T, ell1K £ el CELl
Whereas, The undorsgnod being the authorized Officer of BANK OF INDIA, Bank Street Branch under the Securitization and Reconstruction of | Hausekesping & Garsening at New Custom House (Including PNE Branch) Bulding at Gl Airgort ND. o 30.09.2020 Endad Current] for previcus | Ended
Financial Assets and Enforcemant of security Intorest Act, 2002 and in exarcise ol powars conlerred undar section 1342) Read with Rube 3 of III:r Mecessary lender cocuments may be downloaded from banks e-Procurement website Unaudited] 30.06 2020 [¥ear Ending| Year Ending | 31.032020 “Form No. INC-25A"
sncusity Interast (Enforcoment] Rulns 2002 lssued Demand notice date 16.07.2020, caliing upon the borrower o rapay the ameunt as | hitps:{wwn.pbindia.in or hitps fetendar pribnatin Bidders have b pay a tender document fee of Unaudited | 3009, 10.09.2048 -
prvieint o i tha motice belows within B0 days form the date af recelpl of this said notico | Rs.11B0i- incd. G5T (non-refundable) in the farm of Demand Draft'Pay Order in favour of Punjab e Lin Advertisement to be published in the
Thi BorrowisrGurantar having Taled 1o mpay 1hi amaunt, Kotics is hereby ghven 1o tha barrawar] Gaaramar and the public in goners! that the undarsgnad | Mational Bank, Dalhi at the fime of submission of bids. Bid showd ako accompany Earmest Maoney JE—‘—H::I%LMI e ’ ’ ] 2 = NEWspaper for i._'.nnﬂrslnn of public
has t ko possession of the property describied bare m blow in exercise of powars conferead an him undar section (4) of section 13 of the Act rend with | | Depositaf Rs. 78,000 in the form of DO favouring Punjab Matanal Bank, Delhi - koot Tk E!,:,:_;ﬂjﬂnﬂ company into a P"“*'*"}*—' O y
fule 8 of the Security imtereat Enlorcemani Rules, 2002 on the date lﬂ'lhliﬁ of November of year 2020 Last date for - Downloading, B Preparation and Hash Submission 17M41/2020 up o 02.00 PM /Y | | ancior Eeraprdinary iemesy 1 40 {40 (0.7 e 11,841  Balore the Regional Director,
The Borrower (Guarator in particutar and the public in geresal is hereby cautioned not 1o deal with propesty and any dealing with the property will be subject | | 02.30PM A | Mt Profit f {Loag) Sar the perod Ministry of Corporate Afiairs Northem
1o the charge of BANK OF INDIA, tor an amount méstiongd below skang with interest and othas charges incurmad thesean | Re-ancryption and anline & Physical Bid submission 181112020 up to 11.00 AM befors fax (after Exceptional : : g 2 - Region, New Delhi
Thi barrowsr's attentions i mvited to provisions of sub-section (8] of section 13 of the Act, in respect of time availabla, 1o redem the secured assests. Pleasi note thal hash submission is compulsory ackivity. failing which bidders will not be abie to ] f—-FRSe ﬁ&’iﬁﬂi’;m .40 {1.40) (0.1 0oy (84) In the matter of the Companies Act, 2013,
subimit the an-line bids an 17/11/2020 after 02:30 PM' Bank iz nof bound to accept the lowest oferibid aler ta (alo! Exceplional andf 0.4 — o ora| e section 14 of Companies Act, 2013 and
Name of Account BorrowerGuaraniod Description of Mortgaged and resarves the night fo accept or reject any or all the offers. submitted in response % Mis w. o s ey rule 41 of the Companies (Incorporation)
Due Amount Property arvertisement without assigning any reasan whalsoever, Chief Manager-GAD| 5 Tolal Compranersive Incors Fudah, 2014
for the peiod [Comgrisng Prali AND
= i | Al the part & parcel of immoveable property situated at F-122, Loss] fer the period (aller lax) (040 {l40) .79 (0.7 {1.84) In the maller of Tandav Textile Mills
1. Eﬂfn;'n_wer Mis. ¥V VWV Zari : III' I-'II | propearty e : FORM B and Other Comprehersim ncome Limited having its registered office at C-85,
Creation Pvt. Ltd. . RICO Industnial Area, Shahjahanpur, Neemrana, District- Alwar, PUBLIC ANNOUNCEMENT E[aller tg:élr = o e e e Okhla Industrial Area, New Dedhi-110020
Guarantors- Mr. Vipin Kumar | Rajasthan-301706, in the name of Sri Vipin Kumar Rustagi and (Regulation 12 of the Insclvency and Bankruptcy Board of India (Liquidation ? nm'icm,:“f,:mu_gn,._m"m" ' Applicant
Ru stagi & Mr. Vipin Jain Vipin Jain, Area- 2000 sq. mtr Process) Regulations, 2018) Reserve] as shown in the Sudited (248 33} Notice is hereby gi'ﬂ;:n 1o the general public
ﬂulstanding Aiaaah = Bk FOR THE ATTEWTION OF THE STAKEHOLDERS OF Balanga Sheet of the previous that the compan |n1enémg bo make an
. . ] AV INFRASTRUCTURE PRIVATE LIMITED year 31.03.2020 application 1o tha Cendral Governmeand under
7.8, 77T0.94 + inkweat thavecn + | Boundary. Narin-Noad, South-Eyi. Land, Eask-FlotNa, Pad23, et B[ Eamings Per Share section 14 of the Companies Acl, 2013 read
other expenses Plot No. F-121, Sl | PARTICULARS DETAILS {of Rs. 10I- sach) {for continuing with aforesaid rules and is desirous of
No ‘:“%;—‘:f:""“"“ i sl o i apsa|  |Eenverting inio a private limited company in
DATE : 10.11.2020 Place : Now Delhi Authorised Officer, Bank of India 1. | Mame of corparate debtor A Infrestructurs Private Limited 2 Diluta 2l ot ool jooon|  gpm]  [lermsofthe special resalulion passed at tha
_J 7 | Date of igorporation of corpoeste debior | 2157 July 2008 Node: Extra Ordinary General Meeting heid on 05
T - o o o 8l Tha abova s an extract of e catailed fomat of Charsryinnust Finsncial Assuls fled wih tha Stock Exchangas| | ©680ber, 2020 to enable the company to give
] "':'""”"'jer; which corporate debior s | Regletrar of Companies: - Delhi wrder Reguation 33 of the SEBI (Lisfing Ciiigalions and Discusuns Requiemanls) Fequialions, 7015, The ful| | Effect for such convession
| STEEL STRIPS LIMITED ncorparated) hegislered somat of e CuartertyiAnnual Financial Res, i ae avalsbie on he Webske of Siock Escange (siwww bzeindiacom| | Any person whose interest is likely to be
— 4. | Corporada Menlfily Moo/ Limited Lishility U4S40DLE00EPTC 181114 and an the Compary's website (www vishvasprojects. com) affected by the proposed change'stalus of
!:FH: HEII]EFHI!TEFECI!I]H’II] |dantficetian H-:-.n:-f-:,-:rp:ﬁata dekbar ] The im et o ped ol | loss, alal mmﬁrehm_'-ai-.-e Ficame ar ary oifer relevant Firancad ilem (5] du tha CINTIpany may daliver o cause to he
ho.of Booou I hial K : - : : §
REGD. OFFICE: VILLAGE HARKISHANPURA, BHAWANIGARH TEHSIL, DISTT. SANGRUR, PUNJAB-148026 5[ Aadress of the regsiered office and Khasra o, £32, Siaspur Gunudwara Market, Boot | [ 4. Epceionat andioe Extisordeary ilams adiefed o dillbakots e S S gg}emmn;;j;;;ngg ;iﬂgﬂﬁdgﬁ‘sgﬁ
Website: www.sslindia.net; Email 1D: ssl_ssg@glide.net.in principal alfice (i any) of corparate deblor | Dt Morth West, Dathi- 110042 wilh Ind-A3 Rusies! A% Rules, Whichever is appiicable. the nature of hés interest and arounds of
EXTRACT OF UNAUDITED FINANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30/09/2020 B. | Data of chsure of Inscivency Resoution | 280 March Z02[ but seamed to continue fil By ordar of the Board) Y nncition to the concerned Regional
[ INR MH Prooess Liguidation Order dated 6% Mowember 2020 £ " VISHVAS Tﬂﬂglﬁhﬂs ::IHILE;J Director. Morthem ﬂegiun_ Wew Delhi (B-2
; - passed by e Adiudicating Autharity (uploaded on . s LmIES  |WING, 2ndFioor, Paryavaran Bhawan, CGO
| 1. | Particulary Quarter Half Year Year NCLT website an 9 Movemier 2030] i MISHORIPRASADGUPTAl  [Eomplex, New Delhi-110003), within
No_ Ended Ended Ended 7 [ Liguidation commencement date of & Movember 2020 ([Laquidation Order dated Date - 09.11.2020 ppcic]  [Eaukean deya frovn e ke of publaton ot
| 300920 | 30/06/20 | 30/09/18 | 30/08/20 | 3000918 | 310320 corpoeste deblor 61172020 ugiloacied on NCLT webiste on G this nofice with a copy to the applicant
_ | EB e e . - Newember 0201 company at iz registered office at the
| 1“." AUDITED| (UNAUDITED) | JAUDITED) = — — e % l't' t . address mentioned below:
P P ame and ragisiration num the . Briander Singh Daswa Fo All Ad B k g Registered Office of the Applicant: C-65,
I%‘ . Tﬂ:lldf' HT:[:'T: m:nf “P'.:mnin:::f { i n nu 1 ﬂﬂﬂ 1 Dm N ﬂﬂﬂ' 1 EII.H] T ﬂ H inscivency professional acting as liguidatar | EBEVIPA-COIP-RODOD 2 206-1 71 0021 A r ve lsemen oo m {}:I'Elllla Industrial:ﬁ?ﬁaa-M$ [}I;:Frl.,ilm 0020
' ratit {Loss ‘: TN pan e T, st} s 2 91 20 54 81 42 o881 9. [Address and e-mail of the iquidator, a8 | C-122, New Rajendra Nagar, New Del-110060 \ For and on behalf of the Applicant
I | esceptional andior Extraordenary ftems) =4, | | =ld =it = i registarad wilk the Board Email: brijendenZdeswal com ?, Call n 0120_665 1214 Raj Kurmar Gupda
i3 Net Profit! iless| for the period belore tax (afte | 10. | Address and e-mail 1o be used for Address: C-122, New Rajendra Magar Y i Date: 09.11.2020 Director
{ anceptipnal andiar Exirpardenary ifems) -34.51 4 B3 -12.21 20,34 -{3.42 -04.55 correspandance with the bquidasor Mew Dedhi - 110060 Place: Delhi DIN: BOZ42TE6
! . ! : : -
4 | Net Profit for the pariod After Tax (After Email: Squidation.avfinfrastructureggmail.com : S : '
| Extraordinary andi or wxceptional Htems) 2451 A8 129 9.4 5147 8858 Phong: 3411414181 ____.[i_ﬂ Union Bank Khatima (E-CB) Branch: Sitarganj Road, Khatima, U.5.Nagar
5 |Total I:m'rp-llrnfu.m income for the pmlur! | 1 ik e bor e of chatre = S ianiue BT B s ﬂ Corporalicsn Uttarakhand-262308
Mabice is heraby given thal the Mational Company Lew Tribunal, Principal Banch, New Defi has
I‘m;:': EU1L::!=| for the 'T"r"’d ||l1:r v 3481 83 929 20 34 a2 08,56 ordered the commencement of liguidation of the AVJ Infrastructure Private Limited on 6" POSSESSION NOTICE
| | and other comprehensive income (after tax)] . - & ol 7L T L e November 2020 {Liquidation Order dated 6/14/2020 uploaded on NCLT website on 9 Movember Whereas, Undersigned being the Authorised officer of Union Bank of India under, the Securitization and
|ﬁ Pasd-up Equity Share Capital {Face Value of Shares 2070 Reconstruction of Financial Assets and Enforcement of Security Interest Act, 2002 (Act 54 of 2002) and in
Rs 10/ each) sccountng yoas 828.31 82831 B28.31 828.31 B28.31 828.31 The stakehalders of AV Infrastructure Privata Limited are henabry called upon to submit thesr exercise of Powers conferred under section 13(2) read with rule 8 of the Security Interest (Enforcement)
1 | Eaming per Share (of H1__1E|-.'- .eachl iFar :..-untlrlung daimﬁ.xfuilh proof on or before 6 December, 2020, to the liquidatar af the address menfioned Rules, 2002 issued a demand notice as mentioned against each account stated herein to repay the amount
gnd descontinged operations) ingt snnuaised) ?‘lﬁ?‘.ﬁcﬂ m;.itm il il el M i By et e A Gl A it mentioned in the notice within 60 days from the receipt of the said notice. The Borrowers,/Guarantor
| |Basic & Diluted . -D::Jﬂ N .06 -0.15 -0.35 —EF.H_ ) —_1.15_1 st el e clalin Wil s pYocl s s t-vpugt arby alectronicm eaﬂg: having fqih_ed to repay the amount, nqtice is hereby given to t_he Borrowers and Mortgago rf Gua_rantclr an_d
The above is an extract of the details format of Financial Results filed with Stock Exchanges under Regulation 33 of the SEBI {Listing Obligations S isior o fale i rricioad il chaiin bl altfacnetaliss the publicin general, that the undersigned has taken possession of the property described herein below in
and Disclosure Reguirements) Regulstions, 2015, The tull format of the Financial Results are evailabla on the Stock Exchange wehsita: " FE : i ng :":' 5 S.' i . e ; exercise of powers conferred up on him/her under section 13(4) of the said Act read with rule 8 & 9 of the
www bisendia. com and on the Company's website: www ssindia.nel sipbeders s D e e said rule as per the details given below, The Borrowers/ Mortgagor/Guarantor in particular and the public
Date and place: 10 Novamber 2020 , Maw Daelhi ; ; ; T . L :
Sdl- in general are hereby cautioned not to deal with the property and any dealings with the properties will be
Place : Chandigarh SANJAY GARG ALAWELD CRARTIABLE FOLNDATION subject to the charge of the Union Bank of India, Khatima (E-CB) Branch, Distt, L5, Nagar for an amount
Dated : 09/11/2020 EXECUTIVE DIRECTOR e and interest thereon as mentioned below. The borrower’s attention is invited to the provision of Sub
1} : : . : ;
_ i _ Section (B) of Section-13 of the Act, in respect of time available to redeem the secured assets.
Alamek Chartable Poundstion (ACF] kafes : N & Add o -
DECOROUS INVESTMENT AND TRADING COMPANY LTD. Bids & Expressions of Infarest from Eligible | || 3 g G Lsrnin Description of Immovable Properties | Outstanding Amount
SOLID FHOFEHTIES F“T LTD CIN: L67120DL1982PLC289090 vindars (Manufacturers J thelr Authorized : BDTFHWE‘H' uarantor
CIN: UT4899DL1988PTCO033108 Regd. Office: R-489, GF-B, New Rajinder Nagar, New Delhi - 110060 Degters/ Agencies) for the Foliowing: 1.|1. M/s Maa Bhagwati Electronics |Non- agriculture residential house| ¥6,75,275.73
810, Surya Kiran Building, 19 KG Marg, Mew Delhi-110001 Tel: 9910003638, Email: decorous 1982@gmail.com, Website: www.ditco.com Tender Mo 1: ACFICANCERCAREIOT-1 /2020 - situated at revenue village Umrukhurd, | [Rupees Six Lakh
s Tel NGQ_ D‘I'I-EETEEdgED STATEMENT OF PROFIT & LOSS FOR QUARTER ENDED 30.09.2020 _ Sub: Tender for Supply, Installation and E’Eﬂricla“ IBWWWIE"L Prop: Gokul g e adioggbanily nga ar bearine |seventy Five Thousand
- (Rs. inthousands) Commissioning of OT Light and Pendars Datt I::|'IIr address -V I”EEE 5 1 g g E Twio Hundred Saventy
ANNEXURE | T . . .Quartere.nded 7 HaIer'flrended . Yeare-nded Tender No 2: ACF/CANCERCAREIPTSI Umarukhurd, Tehsil: Khatima, Khata No. 114 ([Crop Year 1419-1424), F_I'_;;-e .E'.F'Elaise 5-fe*.-:}ntl,r
[Regulation 52 (8), read with Regulation 52 (4), of the Particulars |~ QuarterT"preceding T Comespondng Half " Comespording ™ Previous | | 20,4 Udham Singh Nagar, Uttarakhand- |Khasra No. 732, area 34ft. x 60ft. = 2040| Three Onky)sfuture
! ; ended Quarter | Quarter Year Half Year Year Sub: T for Supaly. © ; d So. Bt 189.59 Sq. Mt. h el interast thereon and
SEBI (LODR) Regulations, 2015] Ended = Ended = Ended | Ended | Ended UD; TRAIAEOF Suppl, LOMIMIssoNng an 262308, R L bl e b Ll B other charges we.f
. (In Rs.) (30.09.2020) (30.06.2020) (30.09.2019) (30.09.2020) (30.09.2019) (31.03.2020) | ‘nstaliation af Prieumalic Tube System 2. Mrs. Parwati W/o Vidyadhar area of 41.82 Sq. Mt. bounded in East =| 31.10.2020 + less
. mmm—mm—mmm—mm-mmu—kmw- Tender 3; ACFICANCERCAREICHEMOUHIZ G Add \Ward No. 13 Rasta 30 Ft, West = Property of Balveer,| recovery (if any);
Sr PARTICULARS Half Year Year Ended I Revenue from Operaions | - Sub: Tencer for Supply. Comemissioning and (Guarantor), FEss: Ward ho. 13, TS ——
No Ended Income from Consultancy Business ~ 20000| 20000 20000 40000  300.00| 1300.00 instaliation of Lab and Radiology Equipment, Umarukhurd, Khatima, U. 5. Nagar North- Plot of Suresh Bhatt, South- Plot B 555510
: Il | Other Income/ Receipts 37182 33589 31700  707.71 51838 |  1206.19 : 4 " |of Veer Singh. Owner of the property is 04.11.2020
30.00.2020 | 31.03.2020 [ 31.03.200a | | M | Total Revenue (1+1) 57182  535.89|  517.00 1107.71|  818.38| 2,506.19 Tender 4: Eol/ACFi2020-21/Sourcing/01 Uttarakhand 262308. e : e ——r—
& : - v | Expenses: dated 10.10.2020 Mrs. Parwati Oli W/o Mr. Vidhya dhar Oli. 03.01.2020
Unaudited | Audited | Audited Employee benefits expense 19850) 18900/ 16800 36750 |  33492| 87277 | | Eyneession of Inlenest for Pre-qualiication of HR B . 01.
1 | Total Income from Operations E: - - E@gr‘;i?acﬁ‘fntsan S amortsaton 845 90 002 18.25 082|395 | | hgencies for a Period of Two Years ta Provide | |[ 2 [ 1. Mfs Shri Sideshwar Enterprises |Residential Plot situated at revenue village | 7 5,88,396.10
2 | Net ProfitiLoss) for the period (befors Ta.:x - 28,997 16,070 expense 173 202 262 375 524 1163 ?giFﬁjH?E‘Drﬁﬁ%ﬁ‘Tﬂﬂsngg (Borrower), Prop: Shri Arun Kumar E"'ai"ﬁ“'ﬁfa-h Tehsil Khatima, Dist- U 5 Nagar Eiéﬁ:‘;’é"i“;hfi#:ﬂ::nd
Oth 17299| 11476 19643 28775| 34573 146347 ol Suitable Resume for Diffaran ons ko be ; i .
|| Exceptional andlor Extraordinary items*) ; A (— . Tota Expenses. 38167) 31558  367.06 69725  686.80 | 2,386.81 Recrulted by ACF and fts Assoclate Entifies SID.Sh” Ba hadur_Singh, Rjo Eamg Syl 1Cfﬂﬂ'”f'93ff'—::419 Mffqﬁ Three Hundred Ninty
3 | Met Profit{Loss) for the period (before Tax - 28,997 16,070 |v | Profit before exceptional and Tender Document: Currently Available Kanjabag Road, Village: Khasra Mo. 615 Min, area 20ft. x 39ft. = | 5ix & Paise Ten Onlyh+
after Excepbiona andior E:i]'amdma'} |1|3n'|5*] extraordinary items and tax (lIV) 190.15 220.31 149.94 410.46 131.58 119.38 Interested parties may download Tender Umarukhurd, Tehsil: Khatima, 780 5q. Ft. or 72.49 5g. Mt. Property in the [future intre;;e-str:heren
4 | Met Profiti{Loss) for the period (after Tax - 21,795 402 ¥:| Efgf?tp;;gim:ordinary " 4 oo 000 000 000 documeant from e-tender porial Udham Singh Nagar uttarakhand narme of Mr. Arun Kumar, bounded in East :_’L':_'ﬁu_:i_;ﬂa;g%ef
after Exceptional andior Extraordinary items®) items and tax (V-VI) 19015| 22031 14994 41046  131.58| 11938 Eﬂﬁ‘mﬁ;ﬁ:}ﬁﬂﬁﬂﬂﬂ 262308 — Nala (Drain), West = 18 Ft. Rasta, North- | tess recovery [if any).
- VIl | Extraordinary It 750 0.00 0.00 750 0.00 0.00 o ' : g -
3 | Total Eqppraharlswa Incame for the period i 21,743 3402| || pROFI BERORE TAX (VIVI | 18265 220.31| 14994 40296|  13158|  119.38 Date of Submission: 01.12. 2020 Flot of Devki Devi, South- Flot of Vendor EEEETNSESTRsil
[Comprising Proft {Loss) for the period (afer X | TaxExpense il Divactor. Akl Charitablé: Foundation Chandan Singh Bisht. 04.11.2020
tax) and Other Comprehenzive Income (1) Current Tax 0.00 0.00 0.00 0.00 000/ 30419 Muurabiai - 400005 - Date of Demand Notice
(after tax]] (2) Deferred Tax 0.0 0.00 0.00 0.00 0.00 109 L il 19.10.2019
6 | Paid up Equity 5 Sharﬂ Ear:u!al 1,81 5'293 1,815, EEIIZI 1,815, 240 e ot pezi&dg)mm 182.65| 22031 149.94  402.96 131.58 88.10 v
| o0 I L L LT Ll dl continuing operations (IX- . . . . . . s . ¥
7 | Reserves (excluding Revalution Reserve) | 481,381,659 481,381 659]481,350,864 | |X! | Prot(Loss) fomdiscontnuing ol ool osl el ool oo Date : 10.11.2020 Place : Khatima, Uttarakhand Authorised Officer
8 | Met Warth | 423,196 945 433,106,049 483,175,158 | | x| Tox Expense ofdiscontinuing ' ' ' ' ' ' — . .
o Pab Pl T A arg| AEE G aa] TR0 448 647 f 0.00 0.00 0.00 0.00 0.00 0.00
1Pty O gl Cfring 10450108 500 24 408 5 ey xR Ind-Swilr LaAboraTories Lrd.
utstandi ma rence Shares* - - - operations (after tax) (XI-XIIl) 0.00 0.00 0.00 0.00 0.00 0.00 5 2 £ i 2 1
1 DeblE 4 g a4 074 gaa| || Poiticossortheperiod (i) 1265|2031 14994 40296 13158 8810 o Regd. Off.: SCO 850, Shivalik Enclave, NAC Manimajra, Chandigarh - 160 101
QuiyCham0 ; - : XVI| Other Comprehensive Incorme 000 000 000 000 000 0.00 Ind-Swifr CIN L24232CH1995PLC015553
12 | Eamings Per Share (of Rs, 104- each) XVII Total Comprehensive ncome 18265 22031 14994 40296 | 13158  88.10
for continuing and iscontinued operabons) wlEsmngportare EXTRACT OF STANDALONE & CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE QUARTER & HALF YEAR ENDED 30TH SEPTEMBER, 2020
1. Basic - 0.12 0.05 operations) (¥ in Lacs)
2. Diluted = .12 .05 (Equity share of par value STANDALONE CONSOLIDATED
. ] i of Rs.10 each)
13 | Capilal Redemplion _REEEWE = 3 o Basic 0.053 0.064 0.04 0.117 0.038 0.03 PARTICULARS Quarter Half Year Cuarter Quarter alf Yea ﬂuar'-.r
14 | Bebenture Hejemphnn Hesarve® - - - Diluted 0.053 0.064 0.04 0.117 0.038 0.03 Ended Ended Ended Ended
15 | Debt Service Coverage Ratic* - - -1 I "STATEMENT OF ASSETS & LIABILITIES ' ; 30.09.2020 | 30.09.2020 | 30.09.2019 | 30.09.2020 3202
16 !nhereEI SEr'.m:E Coverage Ealm | - - -1 1. o ) (Rs. i“_th°“5"“_‘f_~°‘) UnAudiied UnAudited UnAudited UnAudited UnAudited | UnAudited
HDE: T I Partculars | 40O stos0zn | Pariculars | b8 Total Revenue 22699.30 | 4367757 | 2004168 | 2336323 | 4498294 | 2023885
a above is an extract of the detailed for alf yearly/annual financial re ile - = — ' :
; with the Stock Exchanges under Regulation EErﬂf ﬁ:l;e SEBI (Listing and Other Ron GurentAseets Equity and liabilifies Profit{loss) before exceptional ltems and Tax 92238 | 133024 | (1048.34) | 98220 | 1449.81 | (1182.12)
Disclosure Requirements) Regulations, 2015, The full format of the half yeady/annual Property, plantand equipment 3337 3142 |Eauity T il 4 '
financial esults are avalable on he websles ofhe Stock Exchange(s) and e sted | || Froncasses o |E S 3450000 3450000 Profil{loss) before Tax (After exceptional items) 922.38 | 133024 | (1048.34) | 99220 | 1449.81 | (1182.12)
entity. (URL of the filings). Deferred taxassets (nef) 1815 1815 | OtherEquiy 44495 4200 Net Profit /{Loss) for the period after tax & Exceptional items) 922.38 1339.24 | (1088.83) | 992.20 1440.81 | (1222.61)
b] Forthe tems referred in sub-clawses (3), (b, {d) and (e) of the Regulation 52 (4] of he Other Non Current Assets 16,200.00 17,200.00 | Total equity 34,944.95 34,542.00
SEBI (Listing and Other Disclosure Requirements) Requlations, 2015, the perinent Total non-current assets 16,741.10 17,724.02 Total Comprehensive Income for the Period 922.38 1339.24 (1088.83) 992.20 1449.81 | (1222.61)
disclosures have been mads 1o Ihe Stock Exchangels) (specify names of Stock | [ 1eneres M cumentiabites Paid up Equity Share Capital (Face Value of Rs. 10/- per Share) 590869 | 500869 | 475692 | 590869 | 500860 | 4756.92
Exchanges) and canbe accessad on the URL (specity URL ). Trade Receivables 000 894.00 | Other current liabiliies 4092 22177 EPS (of Rs. 10/- each) {(Not annualised
) The impact on net prodit / loss, total comprehensive income or any other relevant Cash and cash equivalents 33302 18683 | tliabilit a9 2177 [ Tdif ) ised)
financizlitern(s) due to change(s) in accounting policies shall be dischosed by means of | | | Loans and Advances 16,500.00 1500000 | ~*'@ cUrrentianilies ' ' Basic 1.56 2.7 (2.29) 1.68 245 (2.57)
afootnote, 8§EerFmanct|aIAs?ets 21755?8 gg;jg Total liabilities 40.92 221.77 Diluted 155 2 ET ” El1- 168 245 207
d) # Excaptional andor Extraordinary items adjusted in the Statement of Profit and Loss Tot:,r ccl:’::z:tizsseefs 1824477 17,030.75 - ' - ) : : (2.07)
_ inaccordance with Ind AS Rules/ As Rules, whichever is applicable. Total Assets 3498587 34763.77| | Total equity and liabilities | 34,985.87 34763.77 Nates: 1. The above un-audited standalone & consobdated financial resulis for the quarter and half year ended September 30, 2020 of Ind-Swift Laboratories Limited
gl The pertinent tems need to be disclosed if the said disclosure is required as per | | NoTes- ’ ' el - ’ - i'the Company) have been reviewed by the Audit Committee and approved by the Board of Directors of the Company at their respeclive meelings held on
F'.egulal.a:m 52 I'd-:l of the SEBI fLesking and Mher Disclosure Requirements) 1. Noinvestor's complaint was received & No complaint pending at the beginning or end of Quarter / Year. November (9, 2020 .
Regulationz, 2015. 2. Results were taken on record by Audit Committee & Board of Directors in meetings held on 09.11.2020 2. The above is an extract of the detaied format of the standalone and consolidated un-audited financial results for the guarter and half year ended 30th September 2020
By the order of the Board 9. Shares stand Listed at BSE & CSE. filed with the stock excha E&untﬁerﬁelguialim 33 of the SEBI (Listing Obligations and Disclosure Requirements) Regulations, 2015. The full format of the standalone
For Solid Properties Pvt Ltd ;‘ EFGZ'OUSCY%:SI/ %jagg%ggurestha:ebeenfrsgf?g;)edé fegrzzngg% (\)'g;e"ever”ecessaw and consolidated un-audited financial results for the quarier and half year ended 30th Seplember 2020 are available on the Stock Exchange websites,
aid-up Capita equity shares of Rs S F i ] [FEree . i f L
S'j_'l' For G. K. Kedia & Co. Chartered Accountants ForDecorous Investment & Trading Company Ltd. www.bseindia.com and www.nseindia.com and on the Cl:l'l'ﬂ;lﬂfl]l' s website indswiftiabs. com For Ind-Swift Laboratories Limited
1Fﬂ-ﬂ|iij E'UEI:I Firm's Registration No. 013016N . |
Date : 09 November, 2020 Director Kanishka Aggarwal = Partner = M. No. 544129 Amit Gupta = Director = DIN: 00074483| Place: Chandigarh N R Munjal
Place : New Dalhi Din: 002683012 Place: New Delhi = Date: 09.11.2020 Date: 09.11.2020 Chairman and Managing Director
/5 | STEEL STRIPS INFRASTRUCTURES LIMITED /5. | SABINDUSTRIES LIMITED
CIN: L271089PB187IPLECDDIAZIZ CIN: LOODODCH1983PLCO31318
REGD. OFFICE: VILLAGE SOMALMER! | LEHLI, P.0. DAPPAR, TEHSIL-DERABASSI, DISTT. SAS NAGAR, MOHALI (PB) REGD. OFFICE: SCO 43-50, SECTOR-26, MADHYA MARG, CHANDIGARH-160013
Website: www ssilindia net; Email 1D: 35| ssg@pglide net.in Website: www.sabindustries.in; Email 1D: ssl_ssg@glidenet.in
EXTRACT OF STANDALONE & CONSOLIDATED UNAUDITED FINANCIAL RESULTS FOR THE OUARTER AND HALF YEAR ENDED 30/09/2020 EXTRACT OF STANDALONE & CONSOLIDATED UNAUDITED FIMANCIAL RESULTS FOR THE QUARTER AND HALF YEAR ENDED 30/09/2020
L : _ _ ) (INR Lakis) iINR Lakhsi
L] STANDALONE CONSOLIDATED STANDALONE CONSOLIDATED [STANDALONE | CONSOLIDATED | B '_ _STANDALONE CONSOLIDATED STANDALONE | CONSOLIDATED |STANDALONE CONSOLIDATED
'E Particulaii Ouarier Endad Ouarier Endad Hall Yaar Endad Half Yaar Ended | Year Ended Yaar Endad Br. | Particulars | Ouarter Endad Ouartar Ended Half Year Endad Halt Year Ended Yoar Ended Year Endad
™ . No.
| 30)09/20 | 30/DE/20 | 30/09)19 | 30/09/20 | I0M06/20 | 30/08/18| 30/09/20 | 30/09/19 | I0/09/20  J0/0818 | 303120 30320 Elln!li!-llﬂl-llmll-.liﬂ]-:lﬂ.lﬂ'![l! J0/08/20 | 30JO&20 | 300919 EIIFI!JEHTEEMEHE HHFIEJIHTEDJEETI! N3 I
(UNAUDITED) [UNAUDITED) (UNAUDITED| (UNAUDITED) (AUDITED) (AUDITED) (UNAUDITED) (UNAUDITED] (UNAUDITED) (UNAUDITED) (AUDITED) [AUDITED)
1| Total mcome from operations] 20745 | 16.13 | 8783 | 20745 | 16.13 | 9783 | 22358 | 148.07 | 22358 | 14807 | 24801 | 24801 | || Total incoma from up-aratmn: 111.18 | 160.60 | 428.26 | 111.19 | 160.60 | 428.26 | 271.79 | 100282 | 271.79 | 1002.82 | 1660.12 1660.12
(2 | Met Prafitf fLass) for the ' ’ ’ 2 | Mex Profit] iLoss) for the =
perod (belore ta, priod (hafore tx,
exceptmnal and! or axceptional and/ o
Extracrdmary memsi 13562 | 28905 | 1060 | 18307 | 28905 | 4433 | 8021 | -M608 | 45212 | -253.66 -180.35 -1945.98 Extraordinary itoms) | 7.80 8010 158.25 | 45.85 59707 | 12502 | 8780 | 348.28 | 64282 | Z15.59 #35.83 -1586.00
'3 | Net Prafit] (Lass) for the ' ' ' 3 | Mot Profit/ {Loss) for the
period befors tax (ahisr period botore Lax |after
erceptsanal and! o oxcoptional and| or
Entraordmary stems) 13562 | -4541 | 1060 | 16307 | 28905 | 4433 | 9071 | -76.08 | 45212 | -75388 | -180.35 -1946.98 _|Extraordinarytems} | /B0 | B0.10 )| 158.25 | 45.80 | 59707 | 12512 | 97080 | 346.20 | G282 | 22650 | 43583 | -1906.00
{4 | Net Prafit for the periad 4 | Nat Profit for the period
After Tax [After After Tax (A1 or
Extraardsmary and or Exiranrdimary and/ oe
| Exceptmnal ltem) | 13562 | -4541 | -1060 | 16307 | 28805 | -44.33 | 8021 | -7608 | 452.12 | -253.86 | -180.10 -1946.73 tacaptional [tema) | 1245 17.80 B8.BE s0.30 | S84.87 | 6575 g0.15 | 250.82 | B3&.07 | 1302 J5%5.00 -J036. 83
5 | Total Comprehensive income : ' § | Total Comprabensive income |
for the perod |comproang lor the period [comprisang
profit] asa) for the porod prafitl {lesal for the pariod
[after tax) and othes [alter taxl and othar .
compreheninvg ncoms |afte comprahenslve incoma {aftar |
171 136,54 582 247 16388 | 38038 | -31.208 | 14246 | 3221 S04 37 145,57 L0301 1968 64 T 80.5% 1048.07 16.48 128,80 | 166604 | -18.687 | 1136.62 | -137.67 | 1684.64 | -258.37 -4510.15 - 700208
(B | Paidup Equity Share Capital | | B | Pasd-up Equity Share Elrrr'rll '
| | OFace Value of Shares Rs. 10/ (Face Valus of Shares Ra. 104
| |wach] accounting year 85430 | 86430 | BB4.30 | BG40 | BS4.30 | B64.30 | BB430 | BB4.30 | 85430 | BB4A3D B64.30 864,30 sach] accounting year. | 1618.84 | 1610.54 | 1518.84 | 1518.84 | 1618.84 | 1518.84 | 1518.84 | 1618.84 | 1618.84 | 1518.84 1518.84 1518.84
7 | Earning per Share fof Rs. 10 ' ' 7 | Earning per Share (of As. 10/ |
each) (for contnung and pachl {fer continuing and
discantinued operatsnt] (nol dizcontinued oparationa)
annuahsed) . ; . (not annualised) _ | | _ |
| Basic & Diluted 157 | 053 | 012 | 188 | 34 | -O051 | 104 | -0B8 523 | -104 -2.08 -21.52 || Basic & Diluted | 008 | O5) | 085 | 033 | 385 | 043 | 058 | 185 | 418 | nﬂﬁ I 280 [ -13.41
The phowe 1 an exiract of the detaits tormst of Fnancial Rzugts Hied wath Elntlhchafq-enndwﬂeg:uitlnn 3 gf the SEBI Llu:mu Dbbgations and Desclosure Requiremants] Reguiatons, 2015 The above is an extroct of the detass format of Financial Resuits fded with Stock Ex changes wdar Huuuia!mn 93 of the SEBI (L 1Lut|nq ﬂhlgl!mn: and Disclosure quurlrrunu.l Rﬂguh!mu
The foll format of Financizl Results are available on the Siock Exchange website: www hsendia com and on the Company’s website: www ssiimdianet 2015, Tha full format of Financial Resulis are available an the Steck Exchangs wobsite: www bssndia.com and an the Company's wabsite: www_sabindustries.in
Sd- Sdi-
Place - Chandigarh SANJAY GARG Place : Chandigarh SANJAY GARG
Dated - 5/11/2020 EXECUTIVE DIRECTOR Dated : D8(11/2020 DIRECTOR

f}i;nam:i“.ep'.in .. .' .. .' New Delhi \ .. .
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